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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI
O.A. No. 677/ 2024

IN THE MATTER OF

CHANDER PRAKASH ..... APPLICANTS
VERSUS
HARYANA STATE POLLUTION CONTROL BOARD & Ors.
RESPONDENTS
INDEX
' S. No. Particulars Page No.

1. Reply on behalf of Respondent No. 7 with 3-8
supporting affidavit

2. | Annexure-R-7/1: Copy of letter dated 9-10
07.04.2023 of the Block Development
and Panchayat Officer, Sirsa along with
Resolution dated 29.03.2023 of Gram
Panchayat, Ahmadpur.

3 Annexure-R-7/2: Copy of letter dated 11-12
22.09.2023 sent by District Elementary
Education Officer, Sirsa to Answering
Respondent along copy of resolution
dated 29.03.2023 passed by Gram
Panchayat, Ahmadpur.

4. Annexure-R-7/3: The Marking List of trees 13-15
sought to be cut.

5. | Annexure-R-7/4: Copy of the agreement
executed between answering and
District Elementary Education Officer,
Silisa.

6. | Annexure-R-7/5: Principal of School and
Sarpanch Gram Panchayat on
07.10.2023 handed over the charge of
/3 trees to Forest Guard/Felling In-
- Charge for their felling. Charge re ort

16-17
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dated 07.10.2023.

7. | Annexure-R-7/6: Copy of letter dated, 19
09.10.2023 sent by the General
Manager, HFDC, Sirsa to the Deputy
Commissioner, Sirsa.

8. | Annexure-R-7/7: Copy of Charge report of | 20-22
44 remaining trees handed over to
Principal of School and Sarpanch, Gram
Panchayat, Ahmadpur along with copy
of felling register.

Filed By:

Date: 01.10.2024

Grvens

Rahul Khurana, Advocate

Counsel for Respondent No. 7
09811894060

rkhuranalegal@gmail.com




56

BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI
O.A. No. 677/ 2024

IN THE MATTER OF

CHANDER PRAKASH .....  APPLICANTS
VERSUS
HARYANA STATE POLLUTION CONTROL BOARD & Ors.
RESPONDENTS

REPLY ON BEHALF OF RESPONDENT No.7 i.e.

HARYANA FOREST DEVELOPMENT
CORPORATION

Most Respectfully Showeth:
1. That above subjected Original Application has been

filed seeking remedial and penal action against
Respondent no. 8, 9, and 10 for cutting/felling of
trees. The present reply is being filed through Shri
Raghubir Singh, H.F.S., General Manager, HFDC,
Sirsa who is authorised and competent to file the
same on behalf of answering respondent. The
answering respondent is filing the present reply
dealing with the issues pertaining to Answering
respondent and liberty is being craved to file
detailed/additional reply, as and when need arises

with the permission of this Hon'ble Tribunal. The

contents of the original application mMay not be

PN= 3
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deemed admitted unless those are being specifically
admitted hereunder.

That Haryana Forest Development Corporation
(hereinafter referred as to ‘HFDC’) is wholly owned
Govt Company. It was established with the primary
objectives to purchase trees from private growers so
as to ensure remunerative price for their tree crop.
Apart from this activity, HFDC has diversified into
various other activities including felling & conversion

of trees on forest lands, common lands, private
lands and institutional lands.

That the Block Development and Panchayat Officer
(BDPQ), Sirsa vide his letter dated 07.04.2023
forwarded the Resolution dated 29.03.2023 received
from the Gram Panchayat, Ahmadpur for felling of
trees (plants) standing in land situated in Govt.
Middle School, Ahmadpur. Copy of letter dated
07.04.2023 of the Block Development and
Panchayat Officer, Sirsa along with Resolution dated
29.03.2023 of Gram Panchayat, Ahmadpur is
enclosed herewith as ANNEXURE R-7/1.

That the answering Respondent was approached by
District Elementary Education Officer (DEEO), Sirsa
vide letter dated 22.09.2023 stating that copy of
proposal passed by gram panchayat, Ahmadpur has

PN
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been received regarding felling of Trees in Govt.
Middle School Ahmadpur. The said letter dated
22.09.2023 was appended with resolution dated
29.03.2023 passed by Gram Panchayat Ahmedpur.
Copy of said letter dated 22.09.2023 of DEEO, Sirsa
was forwarded to the Forest Guard/Felling In-Charge
on 25.09.2023 for further action. Accordingly, site
was visited by Forest Guard/Felling In-Charge and
trees sought to be cut were marked and marking
List was prepared in presence of Sarpanch, Gram
Panchayat Ahmadpur.

Copy of letter dated 22.09.2023 sent by District
Elementary Education Officer, Sirsa to Answering
Respondent along copy of resolution dated
29.03.2023 passed by Gram Panchayat, Ahmadpur
is enclosed herewith as ANNEXURE R-7/2.

The Marking List of trees sought to be cut is
enclosed herewith as ANNEXURE R-7/3.

That in consequence to letter dated 22.09.2023 of
District Elementary Education Officer, Sirsa and
Marking List of Trees, an agreement to Sell Trees
(Plants) standing in land situated in Govt. Middle
School, Ahmadpur was executed between Answering
Respondent and District Elementary Education
Officer, Sirsa on government approved rates. Copy

of the agreement executed between answering and
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District Elementary Education Officer, Sirsa is
annexed herewith as ANNEXURE R-7/4.

That after execution of agreement, Principal of
School and Sarpanch Gram Panchayat on
07.10.2023 handed over the charge of 73 trees to
Forest Guard/Felling In-Charge for their felling.
Charge report dated 07.10.2023 is enclosed
herewith as ANNEXURE R-7/5.

That after execution of agreement as mentioned
above as per Govt. approved rates, Answering
Respondent started cutting of trees. After
cutting/felling of 29 trees, this task of felling of trees
was stopped because of protest against it. The
General Manager, HFDC, Sirsa vide letter dated
09.10.2023 informed the Deputy Commissioner,
Sirsa regarding stopping of felling of trees.
Thereafter no felling of trees has been caused. And
as on today no tree felling is in place. Copy of letter
dated 09.10.2023 sent by the General Manager,
HFDC, Sirsa to the Deputy Commissioner, Sirsa is
enclosed herewith as ANNEXURE R-7/6.

That charge of trees which were marked but not
felled, was given back to Principal of School and
Sarpanch Gram Panchayat on 09.10.2023. Copy of
Charge report of 44 remaining trees handed over to
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Principal of School and Sarpanch, Gram Panchayat,
Ahmadpur along with copy of felling register is
enclosed herewith as ANNEXURE R-7/7. As per
government approved rates mentioned in the
agreement, total valuation of these 29 felled trees is
Rs.50,313/-.

In view of the submissions made herein above, it is
submitted that answering respondent has felled
trees in accordance with due procedure of the

Corporation.

X

General Manager,

Haryana Forest Development Corporation,
Sirsa
(For Respondent No.7)
Date: 01.10.2024

Place:Sirsa

9
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI
O.A. No. 677/ 2024

IN THE MATTER OF

CHANDER PRAKASH ...... APPLICANTS
VERSUS
HARYANA STATE POLLUTION CONTROL BOARD & Ors.
RESPONDENTS

AFFIDAVIT
I, Raghubir Singh, H.F.S., General Manager, Haryana Forest Development
Corporation, Sirsa aged about 50 Years do hereby solemnly affirm and state
as under:
That | am authorized representative of the Respondent No.7 in
present case. | am well conversant with the facts and circumstances of
the case therefore, | am competent to swear this affidavit.
That | have read the contents of accompanying reply which has been
drafted under my instructions.
That annexures are true copy of their originals. .

DEPONE 0'“"{39
VERIFICATION
Verified that the contents of above affidavit are true and correct to my
knowledge and on the basis of information derived from the Official record
which | believe to be true and no material fact has been concealed therein.
/ )
This Decument is entered in sted R

isteratSLN0.JS6  Jagan Nathh ga. ADV.
Notary fieg Notary Public, Sirsa
(Govt. of India)

DEPONEN
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